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SYMPATHY FOIl EARTHQUAKE 
VICTIMS 

MR. SPEAKER : Shrl Manubhal Patel. 

SHRI HEM BARUA (Manlaldai) : 
Before you take up tbe call1ni attention 
motion, may I IUllcst that we should stand 
up and pay our homaae to the persons who 
were 1tI11ed In the earthquake? 

DR. RAM SUBHAO SINOH (Buxar) : 
It was precisely wltb that object that I have 
brouabt In a Resolution. Such a Resolu-
tion hBl already beon passed In tho Rajya 
Sabha. We should see that sultablo mea· 
lure. aro taken for providlnl relief to tbo 
eartbquake victims. Oovernment could 
accopt tbe Resolution and take necessary 
stops. 

MR. SPEAKER: We have a call allen· 
tion motion on the subject. I have also 
received a sulaestion from Dr. Ram Subhag 
Slnlh. This will come lide by side. Now 
Shrl Hem Barua sUllests that we should 
rise and stand In silence for a short while 
Co express our sympathy for the victims of 
the earthquake. 

AN HON. MEMBER I On behalf of 
the House, you could convey our sympathies. 

DR. RAM SUBHAG SINOH I Shall I 
read out the Resolution? 

MR. SPEAKER : On behalf of the 
House and also as sUllested by Dr. Ram 
Subhal Slnllh and Shrl Hem Barua, we 
express our sympathy and deep sorrow at 
the toll taken by tho earthquake. On be-
half of the House, I convey our sympathy 
to the victims. 

1:U5 bu. 

CALLING ATTENTION TO MATTER 
of UROENT PUBLIC IMPORTANCE 

EARTHQUAKE IN GUJARAT NEAR 
ANKLESHW All OILFIELDS 

SHRl MANUBHAI PATEL (Dabbol) I 
I call tho attention of the Minister of 
Petroleum and Chemicals and MIlICI and 
Metal. 10 the folloW-.nll maUer of urlent 

public Importance and request that he may 
make a statement thereon I 

The severe shocks of earthquake In 
Gujarat near the le ~ ar Oil-
fields resulting In heavy death toll 
and damage to houses. 

SHRI NATH PAl (Raja pur) : There 
should be some kInd of logic as to who 
answers the calling attention notice. I have 
no objection to my hon. friend Shrl D.R. 
Chavan answering, but this Is a national 
calamity. Just because there are some oil· 
wells In the vicinity, shou Id we ask the 
Mlntster for Petroleum to answer? Either 
the Prime Minister or the Home Minister 
should have been here to answer the caliing 
att~ tl . 

SHRI N.K: SANGHI (Jodhpur) : I had 
submitted a calling attention notice to be 
answeled by the Home Minister, and I am 
realiy surprised to find that It is being 
answered by the Minister for Petroleum. 
This Is a very seriuos matter. Wherever 
earthquakes have taken place ...... 

MR. SPEAKER; It Is based on the 
Member's own motion. It Is directed to 
the Minister concerned who Is g"lng to 
attend to It, In thIs case the Minister of 
Petroleum and Chemicals. As a malter 
of fact, there was some doubt about the 
MInistry concerned. and It was also sUllsest-
ed that though It concerns the State, the 
whole coun try Is concerned with It. 
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SHRI S. KUNDU (Balasore) I The 
office bas  to direct It to the proper Minis· 
ter. 

SHRI N K, SANGHI I addressed it 
to the Home Minister. 

MR. SPEAKER I You have expressed 
your views. It Is onouah. 


